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LAT IB L: BAN RE BENCHE AN R
CAUSE LIST QF STAY APPLICATIONS, EARLY HEARING PETITIONS,
MISCELLANEQUS APPLICATIQNS AND PART HEARD MATTERS
FOR 13-JUNE-2025 {FRIDAY)
F H NT MAH 1 RE
RAKASH CHAND YAD DICT EMBER
LY RING PETITE - C
Srl|Appeal Number A:::‘rt' Assessee Bench Remarks
_51 |[A] ABBVIE HEALTHCARE INDIA
1 [EH|[14/BANG[2025( 2020-21 PRIVATE LIMITED A
4 N APPLI NS - COURT 1
Assmt. TO
Srl; Appeal Number Year Assessee Bench Author
1 |MA|56 BANG|2024|2006-07 |[A] M/S MSPL LIMITED B |PCY/IM
2 [MA|57|BANG|2024|2007-08 [[A] M/S MSPL LIMITED B |PCY/IM
3 |MA|58|BANG!2024|2008-09 [[A] M/S MSPL LIMITED B IPCY/IM
F H XM TA EMBER
AND SHRI SQUNDARARAJAN K, JUDICIAL MEMBER
STA PLICATION
srll Appeal Number ‘535—“ ama r Agsessee B.ﬁuhﬂma_tlﬁ
[A] UNIVERSITY OF
AGRICULTURAL EMPLQYEES
1 [SA(44 [BANG|2025|2014-15 HOUSE BUILDING CO-0P B
SOCIETY LIMITED (EF)
[A] UNIVERSITY OF
EMPLOYEE
2 |SA|45 |BANG|2025| 2021-22 [ SRICULTURAL EMPLOYEES B
SQCIETY LIMITED (EF)
3 [sa|48|BANG[2025|2017-18 E‘E‘,]:f;,%HEA" GOWDA LAZAR B
BEFORE LAX AH NT BE
HRI DA AN DICIAL MEMBER
IFI MATTERS -
Srl| Appeal Number A::::,t' Assessee BenchRemarks
_1ollD] SHRI KRISHNA MOHAN A
1 [ITA[1136|BANG|2024[2018-19 KALBURGI (E-FILING) A | e-filing
N HAN i
2 |ITA|1137|BANG|2024/2019-20 ﬁ{g&g&}‘f‘;i‘;‘u‘wf A | e-filing




EF

HRI
AND SHRI PRAKASH

112/

A

TANTY ME R
DICIAL MB

CHAND YADAY, JUDIC MEMBER

PPLI NS -
Srl| Appeal Number A:f:::_t' Assessee Bench/Remarks
54 |[A] CISCO SYSTEMS
T [ SA[ 11| BANG) 202512020- 21 ity e NATIONAL B.Y. (EF+PF) | ©
_55i[A] CISCO SYSTEMS
¢ [PA|12 |BANG|202512021-22)1\ 1eRNATIONAL B.V. (EF+PF) | C
[A] M/S. FIORANO SOFTWARE
3 |SA |46 |BANG|2025{2021-22 TECHNOQLOGIES PRIVATE C
LIMITED
_~q|[A] M/S. ALTAIR ENGINEERING
4 |SA |47 |BANG|2025(2021-22 INDIA PRIVATE LIMITED C
_4+|[A] MATCHMOVE INDIA
3 |SA| 76 |BANG|2024|2021-22 PRIVATE LIMITED (EF+PH) C
MISCELLANEQUS APPLICATIONS
Assmt. TO
Srl| Appeal Number Year Assessee Bench Author
1 [Mal 7 lBANG|2025] 2012-13 EEEJ”R' M.N. RAJENDRA KUMAR B |wa/am
_54 [0} RAMESH NARAYANA REDDY
2 |MA|28|BANG|2025| 2020-21 (HUF) (EF) B |PCY/IM
T R
DA DI EMBE
P — RT
Assmt. TO
Srl| Appeal Number Year Assessea Bench Author
[A] CATERPILLAR FINANCIAL SERVIES
1 |MA| 16 |BANG|2025| 2020-21 |[ubra PRIVATE LIMITED c | wA/AM
2 |MA[26 |BANG|2025| 2018-19 |[[D] SRI. SURESH S KANAJI (EF) WA/AM
{D] THE NARAGUND TALUKA
3 |MA] 27 |BANG |2025| 2018-19 |PRATHAMIKA SHIKSAK SHIKSAKIYAR | sMC | sk/m
CO OP CREDIT S LIMITED (EF)
CLARIFICATION MATTERS
Sri Appeal Number Aﬁ:'rt' Assessee Bench | Remarks
1_[TT(TP)A | 2210{BANG[2024] 2021-22 [[A] SUBEX DIGITAL LLP C
cuntdillII--III--IIIIll"lllia



/13177

The hearing of followin e adjour 2 6 2
E I M A M BE
D KESHAV BE UDICI MEMBE
M ELLANE APPLICA NS - T
Assmt. TO

Srl| Appeal Number Year Assessee Bench Auithos
1 |[MA[23 |[BANG|2025|2013-14 |[[A] VINAYA KUMAR (EF) B KD/IM
2 |MA|24 |BANG|2025| 2015-16 [A] VINAYA KUMAR (EF) B KD/IM
3 [MA|25|BANG|2025|2012-13 [A] VINAYA KUMAR (EF) B KD/IM

[A] M/S. AMIN HOLDINGS

PRIVATE LIMITED (FORMERLY
KNOWN AS M/S. SLK - A [WA/AM
SOFTWARE PRIVATE LIMITED)

[A] M/S. AMIN HOLDINGS
PRIVATE LIMITED (FORMERLY

4 |MA|30|BANG|2025|2017-18

5 [MA| 31 BANG|2025 2018-19 [ & 0 AS M/S. SLK A | WA/AM
SOFTWARE PRIVATE LIMITED)
6 |MA|51|BANG|2024|2015-16 [[A] H R GAVIAPPA AND CO A | wa/AM
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